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In view of the written request received from Ms. Mansi Malik, I.d. MM(NI Act-04)
West District, Delhi (Duty MM on 2]-O9-2023) for exchange of her duty the following

modification in the Duty Roster for the month of Septernber- 2023 (reference No 2642-
2700/CMM(West)/DR/2023 Dated 28-O8-2023) is being mader

Sr. l!\lame of the Metropolitan Magistrate ,Worl<ing Iloliday Room No.
Z9

V t
01 | Ms. Mansi Malik, ltd. MM

1 B703, Officers Residential Complex, Sector -26
l Rohini, Delhi ,

g (e mail:-mmniact0lwcst@gmail.com)
Q2 Ms. Kirandcep Kaur, MM

. R/0 lilat No. 1700, Delhi Administi-ation l~‘lats,
IGulabi Bagh, Delhi-l l0()()'/
(e-mail:-rgadercgurtnitP1@gmail.cQ1n1

v

days

21 ~09-2023

27-O9-2023

03
(CBA-I)

1 O3
(CBA-II)

Rest of the conditions shall remain unchanged in the Duty Roster for the month of
September - 2023 (reference No 2642-2700/CMM(Wcst)/DR/2023 Dated 28 -2 23)

Chief Metropol tan Magistrate ~
(B/\I .WIN t. 1 SINGH)

1 _ West Di trict Delhi
1\1t>...Z.l\..Q..(.3..f...Z...8.5..6...cMM(w¢so/nu/2022 Dated, Delhi tT<=
Copy forwarded for information and necessary action to:-

Ol . The llon'l>le Registrar General, lligh Court of Delhi, New Delhi
'l‘hrough l.d. Principal District 8.» Sessions Judge, (West),Delhi

O2. The Principal District & Sessions Judge, (HQ), Delhi
O3. 'l'he Principal District & Sessions Judge, (West), Delhi
04. '1‘he Principal District 8: Sessions Judge all district Delhi/New Delhi
O5. 'l'he I.d. officer Incharge, Pool Car, 'l‘is Ilazari Courts, Delhi
06. The CM!\/is, all District, Delhi/New Delhi,
07. The Metropolitan Magistrates, West. District, 'l'is llazari Courts Complex, Delhi.
08. The Director of Prosecution, 'l'is Ila'/.ari Courts, Delhi.
09. 'l'he Commissioner of Police, Delhi
10. 'l'he I G (Prison), 'I'ihar Jail, Delhi/New Delhi.
11. 'l'he Secretary, Bar Association, 'l‘is llazari Courts, Delhi
12. ‘l‘he Supdt. Jail, New Delhi/l.ock-Up Incharge, 'l'is ilazari Courts, Delhi
13. The Admn. Officer(.ludl), ilindi Department, R. No. 237, 'l'is Ilazari Courts, Delhi
l4. l.aw Officer, 'l'ihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through JAY]-IRS
l6. 'l‘he Video Conferencing, R. No. 211, 'l'is llazari Courts, Delhi. .
17. The Care Taking Branch liq &(Wcst), 'l'is llazari Courts, Delhi
18. 'l'he Reader to CMM West District, 'l'is llazari Courts, Delhi.
l9. The Cash Branch, West District, 'l'is llazari Courts, Delhi
20. PS to I.d. Principal District and Sessions Judgc(West) District, Delhi
2l Office file

(B/\I.WIN ER SINGH)
Chief Metrop litan Magistrate

West Di trict, Delhi


